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Title: Discussion on the motion for consideration of the Prevention and Control of Iinfection and Contagious Diseases in Animal
Bill, 2008(Bill Passed).

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND MINISTER OF STATE IN THE MINISTRY OF CONSUMER
AFFAIRS, FOOD AND PUBLIC DISTRIBUTION (DR. AKHILESH PRASAD SINGH):

Sir, on behalf of Shri Sharad Power, I beg to move:

"That the Bill to provide for the prevention, control and eradication of infectious and contagious diseases affecting
animals, for prevention of outbreak or spreading of such diseases from one State to another, and to meet the
international obligations of India for facilitating import and export of animals and animal products and for matters
connected therewith or incidental thereto, as passed by Rajya Sabha, be taken into consideration."

MR. SPEAKER: Motion moved:

"That the Bill to provide for the prevention, control and eradication of infectious and contagious diseases affecting
animals, for prevention of outbreak or spreading of such diseases from one State to another, and to meet the
international obligations of India for facilitating import and export of animals and animal products and for matters
connected therewith or incidental thereto, as passed by Rajya Sabha, be taken [U24]into consideration."

13.10 hrs.

(Dr. Laxminarayan Pandey /n the Chair)
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SHRI BRAJA KISHORE TRIPATHY (PURI): Respected Mr. Chairman, Sir we are discussing the Prevention and Control of
Infectious and Contagious Diseases in Animals Bill, 2005. This Bill has already been passed by the other House. I am sure, wise
counsel must have been adhered to by the Government now.

This Bill intends to provide for prevention, control and eradication of infectious and contagious diseases affecting animals, for
prevention of outbreak or spreading of such diseases from one State to another, and to meet the international obligations of
India for facilitating import and export of animals and animal products and for matters connected therewith or incidental thereto.

It also intends for adoption of improved animal husbandry practices by the livestock owners coupled with timely immunizations
and treatment of affected animals along with effective prevention of spread of disease pathogens from an infected area to other
areas can result in reducing incidence of the communicable diseases significantly.

We know how the cattle-folk and the cattle stocks are very much important for the economic life of our country. I am of the
opinion that there is an international obligation and also there is a need to do away with the absence of a uniform legislation in
the country which has prompted the Government to come up with this Bill.

There is a need to control the major infectious and contagious diseases in animals. Foot and mouth disease and anthrax are
major diseases. Adequate steps need to be taken and the law is to be in place.

Although steps have been taken for control and prevention of animal diseases since the Second Five Year Plan, yet these diseases
still continue to be serious threats to the livestock sector.

India is a member of the Office International Des Epizooties (OIE), Paris. For import and export of animals and animal products
including milk, eggs, meat and other products and by-products, recognition by the OIE as regards free from particular disease or
diseases in the country is necessary. [R28] [r291 The provisions of the International Animal Health Code of OIE are binding on
member countries for the purpose of international trade in animals and animal products. The WTO and the Codex Alimentarius
also recognise these provisions of the IAHC of OIE. Therefore, it has become necessary on our part to undertake necessary
legislative measures to meet its obligations so as to enjoy the benefits under the International Animal Health Code. Therefore,
this legislation is very much necessary.

Nowadays, the movement and transportation of animals from one part of the country to another having become faster, the
spread of contagious diseases has also become easier. Therefore, suitable legislation under Article 253 of the Constitution for the
prevention of infectious and contagious diseases in animals is necessary which will make a uniform law throughout the country.

There is a need to effectively control and contain infectious and contagious animal diseases including zoonotic diseases and thus
prevent the spread of such diseases.

There was a time in early 20t century when a particular person, because of genetic characteristics or other specifics, can act as
carrier of a disease without ever contracting it himself. An Irish cook named Mary Marton was better known as "Typhoid Mary."
Such carrier can also be so with animals too. Infinitely, more despicable than Typhoid Marry are terrorists and rogue nations who
may wage a biological warfare. Because of this, the spread of the animal diseases through animals, meat and meat products can
spread biological warfare.

After the 9/11 terrorist attack on WTO and Pentagon, a series of letters containing anthrax spores showed up around the United
States and exposure to the disease led to a handful of death. So, now this is very much serious. Rightly, the Government has



come up with this legislation. Of course, it is late but this is quite necessary.

We know that animals and livestock are very much important in our country's economic life, rural life and agricultural operations.
The agriculturists depend upon the livestock for their agricultural operations. For the dairy products and for the healthcare of our
children, we sufficiently depend on this livestock. But this disease and the spread of this disease sometimes has come in the way
of development. It hampers the economic growth. I would request the hon. Minister to just look into this aspect of price of the
medicines for the animals in general and, in particular, for the livestock of the cattle. This is very much needed for our animal
and the rural economy. Now, the price of the medicines is quite high. The price of the life-saving medicines for the animals is sky
high. So, it is not possible for the poor agriculturists to maintain their livelihood. They depend on the cattle. It is not possible for
them to maintain cattle, etc. It is also not possible for them to purchase medicines to prevent the diseases of the animals. So, the
Government should look into this aspect. There is no such arrangement by the Government to subsidise these medicines.[r30]

We are witnessing that these medicines are not available in veterinary hospitals and the State Governments are also not paying
serious attention to this problem. So, mere passing of this legislation is not sufficient if the Government does not pay attention to
all the other aspects. So, I would request the Government to see that prices of these medicines are brought under control and
also to see that these are available for the people to purchase. Otherwise, it will be meaningless.

Therefore, the hon. Minister should look into these aspects and the Government should subsidise these medicines so as to
effectively control these diseases in animals.
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SHRI BRAJA KISHORE TRIPATHY (PURI): Prices of medicines are very high. What steps are you taking to control them?

DR. AKHILESH PRASAD SINGH: I am just coming to that.
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I would put only one question regarding the definition of 'defective vaccine'. Kindly see Clause 2 (f) —it says — "defective vaccine"
means any vaccine which is expired, breach in seal, contaminated, improperly stored, unlabelled or with mutilated label.
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Kindly see Clause 3, it is mentioned that the State Government may, by notification, appoint such number of persons, as it deems
proper, to be veterinarians.
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MR. CHAIRMAN: The question is:



"That the Bill to provide for the prevention, control and eradication of infectious and contagious diseases affecting
animals, for prevention of outbreak or spreading of such diseases from one State to another, and to meet the
international obligations of India for facilitating import and export of animals and animal products and for matters
connected therewith or incidental thereto, as passed by Rajya Sabha, be taken into consideration."

The motion was adopted.
MR. CHAIRMAN : The House will now take up clause-by-clause consideration.
The question is:
"That clauses 2 to 45 stand part of the Bill."
The motion was adopted.
Clauses 2 to 45 were added to the Bill.

The Schedule was added to the Bill

Clause 1 Short Title, Extent and Commencement

Amendment made:
Page 2, line 9, --
for"2008", substitute "2009". (2)

(Dr. Akhilesh Prasad Singh)

MR. CHAIRMAN: The question is:
"That clause 1, as amended, stand part of the Bill."
The motion was adopted.
Clause 1, as amended, was added to the Bill,
Enacting Formula
Amendment made:
Page 2, line 5, --

for "Fifty-ninth", substitute "Sixtieth". (1)

(Dr. Akhilesh Prasad Singh)
MR. CHAIRMAN: The question is:
"That the Enacting Formula, as amended, stand part of the Bill."
The motion was adopted.
The Enacting Formula, as amended, was added to the Bill.

The Preamble and the Title were added to the Bil.



MR. CHAIRMAN: The Minister may move that the Bill, as amended, be passed.

DR. AKHILESH PRASAD SINGH: Sir, I beg to move:
"That the Bill, as amended, be passed."

MR. CHAIRMAN: The question is:
"That the Bill, as amended, be passed."

The motion was adopted.



